5

-\ e

pelini -
@xg\»é(\o
B3 1om
Lz \D &\Vu‘l

FORM
PUBLIC ANNOUNCEMENT
{Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)
~ FOR THE ATTENTION OF THE STAKEHOLDERS OF
: SSK TRADING PRIVATE LIMITED
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SI. No.| PARTICULARS DETAILS w3 | R g
1. Name of corporate debtor SSK TRADING PRIVATE LIMITED 1. | &uRe moMRS @ AW vHeHs Evrusde RfPes
2 Date of incorporation of corporate |04/12/2608 2. BIURE FOMNE @ s @) QA 04/12/2008
debtor 3. |9 widevr Rrd ari wiiRe Ul RRER, Reh
3. Authority under which corporate |REGISTRAR OF COMPANIES - DELHI FURRE ffie / gofiad &
debtoris incorporated /registered 4 | @fRe 3R ¥ #faRe ugar U51909DL2008PTC185515
4. Corporate Identity No. / Limited |U51909DL2008PTC185515 AT /AT U G,

Liability ldentification No. of
corporate debtor

8! Address of the registered office and
principal office (if any) of corporate

Regd. Office: X-603, 6TH FLOOR, SIDDARTHA
APPT. M. P ENCLAVE, PITAMPURA, NEW DELHI,
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1 fafdr
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8. UREHUE B WU o geareadl
GIBYIE BT 18 UG Yoilav o §e

02/08/2024

(aRewIs grT ey 08.06.2024 Y W garl)
YA AR At
IBBI/IPA-003/IPA-N00342/2021-2022/ 13657

9. |a< @ uw uoliga aReHND B

uar: WZ-D-9, %y 4. 83 / 14, 716l 94 5, AN
Y et §-9a

~110045
g9 ang<: ipskverma@gmail.com

debtor Delhi, India, 110034
Address at which the books of account are to be
maintained: -
2162-64 & 2174--75 2nd FLOOR, GAL! NO. 61,
NAIWALA, KAROL BAGH, Delhi, India, 110005
6. Date of closure of Insolvency 02/08/2024
Resolution Process
7. Liguidation commencement date of (02/08/2024
corporate debtor {Order received by the Liquidator on 06/08/2024).
8. Name and registration number of the  Suman Kumar Verma
insolvency professional acting as |IBB/IPA-003/IPA-N00342/2021-2022/ 13657
liquidator
9. Address and e-mail of the liquidator, |Address: WZ-D-8, Kh. No. 83/14. Gali No. 5
as registered with the Board Mahavir Enclave, Sulabh International, Palam
Colony, New Delhi-110045
Email ID: ipskverma@gmail.com
10. | Address and e-mail to be used for Address: WZ-D-G, Kh. No. 83/14, Gali No. 5,
correspondence with the liquidator | Mahavir Enclave, Sulabh International, Palam

Colony, New Delhi-110045
Emait 1D: lig.sskt@gmail.com

11. Last date for submission of claims 01/09/2024
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.| < s @) sifem [ 01/09/2024

Notice is hereby given that the National Company Law Tribunal New Delhi Court —Iif has ordered the
commencement of liguidation of SSK TRADING PRIVATE LIMITED on 2nd August 2024 (Order
received hy the Liguidator on 6th August, 2024).
The stakeholders of SSK TRADING PRIVATE LIMITED are hereby called upon to submit their claims
with proof on or before 01/09/2024 to the liquidator at the address mentioned against item No.10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submitthe claims with the proof in person, by past or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.
SUMAN KUMAR VERMA
IBBI/IPA-003/IPA-NO0342/ 2021-2022/13657
WZ-D-8, Kh. No. 83/14, Gali No. 5,
Mahavir Enclave, Sulabh international, Palam Colony, New Delthi -110045
: AFA valid il 30/06/2025

Place: New Delhi
Date: 10.08.2024
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